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(b) the steps being taken to  Pre
vent the flow of poisonous water in
to the river?

The Minister of State in the Minis
try of 8teei, Mines and Metals (Shri
P. C. Sethi): (a) No, Sir.

(b) Polluted water containing ob
jectionable constiuents expelled from 
the Rourkela Steel Plant is treated In 
the waste treatment plant by biolo
gical treatment  process and is dis
charged into the river only  after re
moval of injurious constituents.

Coffee Board and Tea Board Establi
shments in Parliament Boose

•57. Shri S. K. TapurUh: Will the 
Minister of Commerce be pleased to 
state:

(.a) whether prices of tea, coffee, 
sandwiches and other  items served 
to the members of Parliament through 
Coffee Board and Tea Board Establish' 
ments in the Parliament House have 
been increased; and

(b) if so. the reasons thereof?

The Dtpoty Minister in the Minis
try  of  Commerce  (Shri  8 hall 
Qureshi): (a) es, Sir.

(b) As the canteens run by the Tea 
and Coffee Boards in Delhi including 
those in the Parliament House, as also 
in other places in India, were running 
at a loss, it was decided in February 
last that as a measure of economy, 
an endevour should be made to make 
these establishments  self-supporting. 
That is why, there has been g small 
increase in the prices of coffee, tea 
and snacks served by these canteens.
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Industrial Ketates in Harayana

2654. Shri Bam Ktshan opta: Will 
tbe Minister of Industrial Develop
ment and Company Affairs be pleased
to state:

(a) whether the scheme to set up 
new industrial estates in Harayana 
during the Fourth Five ear Plan has 
been finalised; and

(b) if so, the details thereof?

The Minister of Industrial Develop
ment and Company Affairs  (Shri
F. A. Aimed): (a) No, Sir.

(b) Does not arise.

Foreign Collaboration

2655. Shri Eswsra Boddy: Will the 
Minister of Industrial  Development 
and Company Affairs be pleased to 
state:

(a) the number of foreign collabo
ration agreements  for overnment 
and  the private  sector projects 
approved by overnment during 1966* 
V7 with country-wise break-up; and

(b) the total  amount of foreign 
capital involved in these agreements?

The Minister of ln< trial Develop
ment and Company Affairs  (Bkri
F. A. Ahmed): (a) and fb). A state
ment is laid on the Table of the 
House. [Placed in Library. See No. 
LT-691/67.

Ballway Workers at Jfcajka and 
Jamatpar Workshops

MM. Blurt Devon Sen:
•hr Mnflui Ltanaya:

WiU the Minister of Battway* bo 
pleased U rtate:

(a)  whether the Bailway AMpto- 
V*tloQ  kvt reoatved




